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35 693/824/1505 GE ERERE 0.0024282|[q¥% FATX AT,
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[*1. . RO/BBSR/11011/326/0D/2024-25/705/SBD/33/416/2025/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 22nd April, 2026

S.0. 2024(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5499(E) Dated:28/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for New Construction of Major Bridge over Nagavali River on NH326 in the stretch of
land at Ch 192.83 Km. in the district of RAYAGADA in the state of ODISHA

And whereas the substance of the said notification has been published in “The Times of India” and , “Sambad”
on dated 17/01/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired for New Construction of Major Bridge over Nagavali River with or
without structure, falling within the NH326 in the stretch of land at Ch 192.83 to Km. in the district of RAYAGADA

in the state of ODISHA

State: ODISHA

|[District: RAYAGADA

SI. No. Survey/Plot

Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

L1 | 2

|Taluk: Rayagada

|Village: Amalabhata

1 21/283

Government

Nadi

0.1335492

REVENUE
DEPARTMENT

2 23

Private

Dangar 11

0.3601781

JANARDAN
POPUSETTY, S/O-
ADANA
POPUSETTY

3 236/282

Government

Nadi

0.0364225

REVENUE
DEPARTMENT

4 24

Government

Gharabari

0.1537839

REVENUE
DEPARTMENT

5 24/11

Private

Gharabari

0.0080939

SURYA BAI, W/O-
GHUSUNAL NAG

6 24/357

Private

Gharabari

0.0161878

LAXMIDHAR
JENA, S/O-
CHAKRAPANI
JENA

7 24/375

Private

Gharabari

0.0141643

S ISWAR RAO, S/O-
S SANYASI NAIDU

8 24/377

Private

Gharabari

0.0080939

MATA VIJAYA
LAXMI, W/O-MATA
KRISHNA RAO

9 24/379

Private

Gharabari

0.0141643

JITENDRA KUMAR
SINDHI, S/O-GURU
BACHAN DAS
SINDHI

10 24/380

Private

Gharabari

0.0149737

RAM LAL YADAV,
S/O-PURI YADAV

11 26/602

Private

Dangar 111

0.0040469

P STAYABATI,
W/O-P CHANDRA
SEKHAR

12 26/602/1279

Private

Dangar 111

0.0161878

S GOURI, W/O-S
MURALIDHAR

13 26/602/1284

Private

Dangar 111

0.0121408

P SAROIJINI, W/O-P
GANESH RAO

14 26/602/1289

Private

Dangar 111

0.0060704

P PRASAD RAO,
S/O-P CHANDRA
SEKHAR

15 26/602/1299

Private

Gharabari

0.0149737

P BABURAO, S/O-P
CHANDRA
SEKHAR

Village: Chandili
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123/760

Government

Nadi

0.1699717

REVENUE
DEPARTMENT

17

689

Private

Dangar I Aakhu

0.0036423

REDDY KANNAMA
NAIRALU, W/O-
REDDY KASI
NAIDU

18

689/2847

Private

Dangar I Aakhu

0.0020235

SIMHADRI
SUNITA, W/O-
KESHABA RAO

19

689/3214

Private

Gharabari

0.0008094

SAILENDRA
KUMAR GUPTA,
S/O-RAJIV GUPTA

20

689/3322

Private

Gharabari

0.0008094

PERADA APPANA,
S/O-PERADA
CHELAYA

21

689/3420

Private

Dangar I Aakhu

0.0016188

BHAMARAVILI
MADHU, W/O-
BHAMARAVILI
BRAHMA ACHARY

22

689/3598

Private

Dangar I Aakhu

0.0012141

BISHNU PRSAD
JENA, S/O-
HADUBANDHU
JENA

23

690/2828

Private

Gharabari

0.0008094

GORUGUBILI
PARVATI, W/O-
GORUGUBILI
GOURISANKAR
RAO

24

690/2910

Private

Dangar I Aakhu

0.0040469

AKASAPU VARA
PRASAD, S/O-
AKASAPU
SANKAR RAO

25

690/3215

Private

Gharabari

0.0048563

GAJENDRA
KUMAR GUPTA,
S/O-RAJIV KUMAR
GUPTA

26

690/3252

Private

Gharabari

0.0008094

PERADA APPANA,
S/O-PERADA
CHELAYA

27

690/3378

Private

Dangar I Aakhu

0.0008094

VANGAPANDU
NARASINGA RAO,
S/O-VANGAPANDU
GURU MURTY

28

690/3440

Private

Dangar I Aakhu

0.0008094

KONA SRINU, S/O-
K PAPA RAO

29

692

Private

Dangar I Aakhu

0.0323756

PEDENTI
DINABANDHU,
S/O-PEDENTI
SUNDURU

30

692/847/1146

Private

Gharabari

0.0020235

SABITA GUPTA,
W/O-RAJIV GUPTA

31

692/847/946

Private

Dangar I Aakhu

0.0020235

SHANTI
CHOUDHURY,
W/O-LAXMI

CHOUDHURY
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693

Private

Dangar I Aakhu

0.023877

PEDENTI
DINABANDHU,
S/O-PEDENTI
SUNDURU

33

693/824

Private

Gharabari

0.0016188

BASANTI NAYAK,
D/O-BALABHADRA
NAYAK

34

693/824/1503

Private

Gharabari

0.0008094

DEBENDAR
KUMAR NAYAK,
S/O-BALABHADRA
NAYAK

35

693/824/1505

Private

Gharabari

0.0024282

SURENDRA
KUMAR NAYAK,
S/O-BALABHADRA
NAYAK

36

693/865

Private

Gharabari

0.0060704|(NANDINI PANDA,

W/O-KABI
CHANDRA PANDA

37

695

Private

Dangar II

0.0607042

JK PUR
INFRASTRUCTURE
AND HOUSING
LIMITED

38

697

Government

Patrajungle
Gochar

0.4087414

REVENUE
DEPARTMENT

Total”

1.5459332|

[F. No. RO/BBSR/11011/326/0D/2024-25/705/SBD/33/416/2025/3D]

SHAIKH

AMINKHAN, Director
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